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ORAL ORDER

( Pronounced by Hon’ble Mr.P.Madhavan, Member(J3))

When the matter is taken up for hearing, the learned counsel for the CP
respondents files the reply statement and submits that the order of this
Tribunal has been complied with which is taken on record.

2. Learned counsel for the CP applicant also submits that the order of this
Tribunal has been complied with and he is satisfied with the order.

3. In view of the above, CP No0.79/2018 is closed. Notice of contempt is

discharged.
(T.Jacob) (P.Madhavan)
Member(A) 18.07.2019 Member(J)
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